
LOK SABHA DEBATES 

LOK SABHA 

Snturday, April IS, 1961/Chaitra 25, 
1883 ($aka). 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAItER in the Chair] 

Mr. Speaker: There is no question 
hour today. 

Shri T. B. Vitta) Rao (Khammam): 
It is very unfortunate. 

Mr. Speaker: That is why we have 
no quorum. 

Shri C. D. Pande (Naini Tall: That 
is the most in!presting hour. 

PAPERS LAID ON THE TABLE 

NOTIf"ICATJONS UNDER ESSENTIAL COM-

MODITIE8 ACT 

The Deputy Minister of FOOd and 
Arricalture (Shri A.. M. Thomas): I 
beg to lay on the Table a copy each 
of the following Notifications under 
sub-section (6) of Section 3 of the 
Essential Commodities Act, 1955:-

(j) The Raja~t an Rice I ~ t 

Control) Order, 1961 published 
in Notiftcation No. G.S.R. 472 
dated the 4th April, 1961. 
[Pl4ced in LibraT'1/. See No. 
LT-2840/81]. 

(Ii) NotiftcaUon No. G.S.R. 501, 
dated the 5th April, IMI 
raclndinl-

Ca) The Bombay Wheat (Move-
ment Control) Order. 1958; 
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(b) The Inter-Zonal Wheat 
Movement Control, Order, 
1857; 

(c) The Wheat (South Zone 
Export Control) Order, 
1958; 

(d) The West Bengal Wheat 
(Export Control) Order, 
1958; 

(e) The Delhi (Restriction on 
Import of Wheat Atta) 
Order, 1959; and 

(f) The Delhi Wheat and Wheat 
Products (Export Control) 
Order, 1959. [Placed in Lib. 
ra.1lI. See No. LT-2B41/81]. 

(iii) The Manipur Food crailll 
(Movement) Control Amend-
ment Order, 1961 published In 
Notiftcation No. G.S.R. 504 
dated the 5th April, 1961. 
[Placed in Libra1ll. See No. 
LT-2B42/61] . 

(iv) The Bihar Foodgralns o\~

ment Control) Amendment 
Order, 1961 published in Noti-
ftcation No. O.S.R. 50S, dated 
the 5th April, 1961. [Placed 
in LibrarJl. See No. LT-
2841/81). 

('9 ~ The Uttar a ~  Food,rairu 
(Restrictions on Border Move-
ment) Amendment Order, 
IM1, published In Notiftcatlon 
No. G.S.R. 506, dated the 5th 
April, 1981. rPlaced in Lib. 
ra",. See No. LT-2I44/81). 

(vi) The Rajasthan Foodll'8illl 
(Re.triction. on Border 'ioft-
ment) Amendment Order, 



BuaineBB APRIL 111, 1961 of the Houae 

[Shri A. M. Thomas) 

1961 published in Notification 
No. G.S.R. 507, dated the 5th 
April, 1961. [Placed in Lib-
rary. See No. LT-2845/61]. 

(\tii) The Madhya Pradesh Food-
grains (Restrictions on Border 
Movement) Second Amend-
ment Order, 1961 published in 
Notification No. G.S.R. 508, 
dated the 5th April, 1961. 
[Placed in Library. See No. 
Lt-2M6/61] . 

(viii) Notification No. G.S.R. 509, 
dated the 5th April, 1961 can-
celling the Assam Wheat and 
Wheat Products (Export) 
Control Order. 1959. [Placed 
in Library. See No. LT-28471 
81]. 

(ix) Notification No. G.S.R. 510 
dated the 5th April, 1961 can-
celling the West Bengal 
Wheat or Wheat Products 
(Restrictions on Rail Book-
ings) Order, 1959. [Placed in 
Library. See LT-2848/61l. 

(x) The Madhya Pradesh Roller 
Mills (Regulation of Use of 
Whl'at) Order, 1961 published 
in Notification No. G.S.R. 511 
dated the 6th Apri 1. J 961. 
[Placed in Librnry. See No. 
LT-2849/611 

(xi) The Bihar Foodgrains (Move-
ment Control) Second Aml'nd-
ment Order, 1961 published 
in Notification No. G.S.H. 512 
dated the 10th April, 1961. 
[Placed in Libra'1l. See No. 
LT-2850/61 ]. 

11'" Iln. 

BUSINESS OF THE HOUSE 

'I'Ile MIDIIIter of .......... ta..,. 
.&aaIn (Sbri Sat7& NUQ_ 8ba1aa): 
With your permission, Sir, I rile to 

announce that Government BWiiness 
in this House for the week commenc-
ing 17th April, 1961, will consist of:-

(1) Further discussion and voting 
of Demands for Grants relat-
ing to the Ministry of Food 
and Agriculture. 

(2) Discussion and voting of De-
mands fOr Grants relating to 
the Ministry of Finance. 

(3) Submisiion of the outstanding 
Demands for Grants to the 
vote of the House. 

(4) Consideration and passing of-

The Finance Bill, 1961. 

The Medicinal and Toilet Pre-
parations (Excise Duties) 
Amendment Bill, 1961. 

ThC' Marking of Heavy Packages 
(Amendment) BilI, 1960 

Shri T. B. Vittal Rao (Khammam): 
What about the discussion on the De-
mands for Grants of the Department of 
Parliamentary Affairs? 

Shri Satya Narayan Sinha: The 
Committ('C' did not ~ l'st it. If you 
like, we may discU5, it along with 
the Ministry of Finance. 

Mr. Speaker: That is true. If we 
pursue this course. it will be much 
better, instead of discussin, all the 
departments and Ministries every 
year. Further, thert' is nO time, how-
ever much we may go on extending 
the time. Some time back we started 
with 60 hours. Now we have increas-
ed it to 130 hours. I am requestin, the 
hon. Minister of Parliamentary Affairs 
that. God willing, next time two days 
may be allotted for the Ministry gf 
Commerce and Industry. Even then. 
we may not be able to satisfy 8n hon . 
Membft-s here who want to participate. 
Therefore. the only course is to ap-




